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0 R D E R(Oraj) 

By Sadhna Srivastava1M (J ): 

Heard learned counsel for the parties. 

2. 	The learned counsel for the applicant seeks 

permission to withdraw the case on the ground that this Court 

has no jurisdiction. He is allowed to do so. The OA is 

accordingly dismissed as withdrawn. 

[S. Srivastva]/ M [J] 
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